
From

To,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VIt-2O I 2OO1(pt.) / 3398/A
Smti Jayashree Bora,
Joi nt Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Darak Ullah,
P.O., STAT, Assam & Member, MACT No. 1,

Kamrup, Guwahati. ,J
Dated Guwahati, the 3 April,2024.

Casual leave.

Your letter No. MACT/103U24 Dated 0L.04.2024

Sub:-

Ref:-

Sir,

With reference to the above, I am directed to inform you that your prayer for
three days casual leave on 12.04.202+ 18.04.2024 and 19.04.2024, along with
station leave permission, from 1L.O4.2O24 to 21.04,2024, has been granted. The

Presiding Officer/Member, MACT No. 2, Kamrup (M), in his absence, the Presiding

Officer/Member, MACT No. 3, Kamrup (M), in his absence, the District & Sessions Judge,

Kamrup (M), and in his absence, the next senior most Judicial Officer available at the station

would be in charge of your Couft and Office during your absence.

Yours faithfully,

sLl-
JT. REGISTRAR (VIGILANCE)

Memo No. HC.VI[-2O I z00l(pt.)/3999-3402 I A,

Copy to:

dated , a3-o4--lrz1

JT. REGTSTRAR (VTGilANCE)

1. The Presiding Officer/Member, MACT No. 2, Kamrup(M), Guwahati.
2. The Presiding Offlcer/Member, MACT No. 3, Kamrup(M), Guwahati.

?. The District & Sessions Judge, Kamrup (M). 0
.{4. The Project Manager, Gauhati High Coutt. A

q_


